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H
Petition(s) for Special Leave to Appeal (Cl) No(s).46 39- 4640/ 2007

RRAVI CHANDRAN Petitioner(s)
VERSUS
PSENTHI LKUMAR Respondent ( s)

(Wth appln(s) for bail and office report )

Date: 24/ 10/ 2007 These Petitions were called on for hearing today.
For Petitioner(s)

M. Rakes h K. Shar m a, Adv.
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

File not received.

List the matter on 5.1 2 . 2 00 7 .

(MP. BHADRAN)
Regi stra r

ns



